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plant and hope to go into trial pro-
duction by the end of May 1966. The
annual capacity of their plant on three-
shift basis will be 1,500 tons.

(c) Various licensees have represen-
ted difficulties in respect of higher cost
of manufacture vis-a-vis galvanizing.
The licensees have also represented
difficulties in design, fabrication an-
erection of commercial units.

(d) Yes, Sir. As a large number of
licences have already been issued and
the licensees are unable to utilize the
process due to techni.al difficulties, it
has been decided not to issue further
licences. The Central Design and
Engineering Organization, New Delhi,
and, the Central Mechanical Engineer-

Commercial Prod
ed Steel by National
Laboratory

5289. Shri R, S. Pandey: Will the
Minister of Education be pleased to
state:

(a) whether it is a fact that the
National Research Development Cor-
poration of India (NRDC) has given
licences to about 80 parties in this
country for the Indian patents for
Hot Dip Aluminising of Ferrous Ma‘e-
rial Process as developed at the
National Metallurgical Laboratory,
Jamshedpur, for cia] produc-
tion of aluminised steel;

(b) whether it is also g fact that
none of the parties s0 licensed has
so far been able to go in‘o production:

(c) if so, the reasons therefor, ard
if some parties have gone into pru-
duction the nameg thereof; and

(d) whether it is also a fact that
the N.-R.D.C. has, of late, stopped the
issue of licences for these patents for
commercial use, and if so, the reasons
therefor?

The Doputy Minister in the Minis-
try of Education (Shrimati Soanda-
ram Ramachandran): (a) In all 41
licences have so far been issued; out
of thess, 5 licences have been .ermi-
nated.

(b) Yes, Sir. One of the Hcéncéea,
Mis Nationsl Screw and Wire Pro-
ducts, Calcutta, have intimated that
they have completed erection of the

Metallurgical

ing R ch Institute, Durgapur, are
working on design and engineering
aspects. As and when sufficient data
become available, issue of further
licences can be considered.
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Aligarh Musiim University Incidests
5291, Shri Harli Vishnu Kamath:
Will the Minister of Educatiom be
pleased to state:
(a) whether it is a fact that cases
flled in the Court against certain
persons involved in last year's Aligarh

Muslim University incidents have been
or are being withdrawn;

(b) if so, the details thereof, includ-
ing the namiés and desighations of
the persons voncerned; and

(¢) the reasons therefor?





